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[ T T (i)

1R, 3 AT, 2026
(= srfafa 1989 #ir ey 20U ¥ aga =)

FT.3M. 1153(3).—LA (Femrer) rfarf==m, 1989 (24/89) (& T8 aTg I STfAf=ra Fgr 47
g) T T 20T FT IT-LTT (1) FTT T&T ATRAT % Tgd, o5 TLR = a7d F HIE g o A& o qrasfi=ah
2o & forw, v, et wterd fewor a=i o st 7 o w7, e Yora afRasEr & FHoma &
T st &, 37T, el W29 157 & =fagad ol 7 "ga’ U RS & J2q glasT-aumaraad 1ed
AT T ST LA (IPM)-STEI=T(JPI) 29T &= KM 633/5-7 9% .Y (Ve 3Araw o) wwear 334
=1 A", <9 T UHT G FT ATERIEOr FA T IAOET =TT FHAT 2l

I 0 | Baag #r2 off =3t Afae=eT & 59T § T i arirg 7 (30) o e A ety
& ¥, I ATATHTH T gTer 209 T ITATT (1) F el T2 o forg UHT qiF 3 ool 9% iy 37
AT

THE AT, HAH ATIEFRTET AT i AT * forw e WIieramy (FTAT) Toed 7Sy
ATEFTLT (ATLSTAT)/ TATET FT GaT U2 RS * T8 grasT-Aemarieyd qeg a1sd 97 Tz 7w  (IPM)-
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STEIET(JPI) T2eMT % d1= KM 633/5-7 9% .37 (T g faist) et 334 & fAmior & ey § forfera
T H TG TEQT il SITUIT TAT UH AT 6 ST 9% Feiid &5 Sosr s gae arfaehry, smafmewar
T AT A ATHIT &7 & g1 AT The TRt Tafer =aamdt & areas &, gars &7 STa9¥ &, Sl UF sratat
A % THT 3T AEGLTF AN 6l S, AT Al &, FA F THT, AT o6 TAT ISR AT9TH THH
ATTTIAT T TAHRTL AT AT HL TRATI

I ATATTH % 20D FT IT-GTT(2)  FATT FeTH TR G AT TRAT T s, ofF sraeer &7 sifa® /147
STTURTT| 29 ATAAAT & SIqd A qTell 7 67 A0 3T 9+ faewr Susy ¢ 3% T=g& ATh g
AT TTIART o SULIE HIATAT H IAHT HL1eA07 7T ST |/halT 2

ERGl

oo Yae TRATSET i strer w9t 7S % Awrped e 7§ “gat O RAle a8 giasT-
eIy g A1 uT T=a T A (IPM)-SITE I (JPI) T9MT & #1= KM 633/5-7 9% 3,318 (TS 3faY
forsT) T 334 w1 ety 3 forw Sv=mret & @rer a7 faar se=arst F srfenrtEa i st areft sgfa 6 wfer
EERUREGEPERIRRKE PR

et 1 Trm-sheres TaaH-1
qf# s
TRATSAT FT ATH:-ACAE-334 T FHior
TSt 7 AT -2, THART F7 AT-9TET U, HS 1 q19-FHTa8
) . FT A THE
T H. i T ATH T %I;W I FT THT @ggj o &
1 FrfraT 31 EECEd] T 0.73 0.178
2 NSOl 37 TeT Ul 0.07 0.007
3 FITSTTAT 38 T wfrer 0.1 0.036
4 EEIESLS 39 T wfrer 0.09 0.031
5 ENEIEOI 46 TeT Ul 0.07 0.023
6 ENEIEOI 47 TeT Ul 0.1 0.014
7 FrfsTraT 53 EECEd] TCEETh 2.94 0.199
8 FrfetteaT 70 T wfrer 0.06 0.022
9 FIfSTre 71 TR EIRECIED 0.01 0.013
10 ENECIERL 72 T wfrar 0.07 0.04
11 FITSTrAT 89 TeT UL 0.06 0.032
12 FITSTrAT 90 TeT UL 0.07 0.031
13 ENECIERL 91 T wfrar 0.06 0.036
14 FISTrAT 103 TeT UL 0.17 0.05
15 FISTrAT 104 TeT UL 0.17 0.051
16 ENECIERL 105 T frer 0.19 0.048
17 ST 106 TeT Gl 0.04 0.017
18 FITSTrAT 107 TeT & 0.05 0.018
19 EnEITel 126 TeT e 1.1 0.017
20 Ul 129 TR T 0.53 0.52
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HILT =T TSI AT

21 AT 130 TeT Gl 0.28 0.242
22 ENECIERL 135 T GGl 0.72 0.345
23 FrtsTreaT 136 et GLEl 0.1 0.054
24 ENIECIERL 165 T wfrar 0.08 0.05
25 ENIECIERL 166 T GGl 0.1 0.015
26 FrtsTreaT 180 et e 0.04 0.014
27 ENIECIERL 181 T wfrar 0.04 0.036
28 ENIECIERL 182 T wfrar 0.04 0.035
29 NSOl 183 a7 e 0.04 0.016
30 ENIRCIERLS 184 T GGl 0.16 0.106
31 FItsTreT 185 TeT & 0.14 0.105
32 FrferteaT 186 T wfrer 0.14 0.103
33 FItsTreT 195 TeT & 0.14 0.105
34 ENECIERL 196 T GGl 0.15 0.109
35 FrferteaT 197 T @t 0.15 0.11
36 AT 198 TeT Gl 0.15 0.112
37 AT 199 TeT Gl 0.16 0.112
38 FrferteaT 200 T @t 0.06 0.063
39 AT 201 TeT Gl 0.12 0.078
40 FITSTTAT 202 T wfrer 0.09 0.088
41 FITSTTAT 203 T wfrer 0.05 0.047
42 ENEIEOI 204 2T qar 0.1 0.06
43 FITSTTAT 231 T wfrer 0.1 0.052
44 FITSTTAT 232 T wfrer 0.06 0.031
45 FITSTTAT 233 T wfrer 0.06 0.029
46 FITSTTAT 234 T wfrer 0.05 0.022
47 TSI 235 LR T 0.17 0.012
48 FITSTTAT 236 T wfrer 0.57 0.063
49 FrfsiaT 606 rCara RIRSEIED 1.95 0.383
50 FrfssiaT 607 TCFRT RIRSEIED 0.36 0.106
51 FISTrAT 614 TeT UL 0.23 0
52 ENECIERL 615 T e 0.25 0.006
53 TSI 625 EECE] T 0.47 0.006
54 ENECIERL 643 T e 8.9 0.044
55 FITSTrAT 661 TeT UL 0.05 0.014
56 FISTrAT 662 TeT UL 0.04 0.039
57 ENECIERL 663 T wfrar 0.09 0.041
58 ENEIEOI 664 TeT e 0.03 0.013
59 ENEIEOI 665 TeT e 0.17 0.072
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60 Ul 666 EECEd] T 0.3 0.303
61 FrtsTreaT 0.31
62 ENIECIERL 667 T wfrar 4.64 0.463
63 ENEIEOl 0.069
64 ENEIEOl 668 a7 e 0.3 0.023
65 ENECIERL 669 T GGl 0.05 0.05
66 FrtsTreaT 682 a7 GLEl 0.08 0.077
67 FrtsTreaT 683 a7 e 0.1 0.078
68 ENECIERL 684 T wfrar 0.02 0.018
69 FrtsTreaT 686 et e 0.05 0.006
70 FrferteaT 687 T @t 0.11 0.107
71 ENEGIERL 688 T e 0.06 0.002
72 FrferteaT 690 T wfrer 0.1 0.096
73 FIfTAT 864 RG] EIEE=1ED 3.57 0.009
74 FrferteaT 1890 T wfrer 0.09 0.054
75 FItsTreT 1891 TeT & 0.05 0.053
76 FrferteaT 1892 T @t 0.1 0.056
77 FrferteaT 1893 T @t 0.1 0.051
78 NSOl 1950 TeT Ui 1.49 0.481
79 EEIESLS 1953 T wfrer 0.03 0.03
80 EEIESLS 2046 T wfrer 0.03 0.022

T 6.679

T T
ABSTRACT
Acquired Area
wTta T AT TR fasft qfa
T et
| T | e
FrfoTeaT 1729 | 2.045 | 2.905 6.679

[FT. &. CAO/C/RSP/BBS/2026/ROB-334/20A]
ST FHTL qIHA, HT St (Hwror-11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 3rd March, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 1153(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed
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here to is required for the execution of Special Railway Project, namely, “Construction of ROB in lieu of
closing of manned of L.C.334 at Km.633/5-7 between Ichhapuram(IPM)-Jadupudi(JPI) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Srikakulum district in the state of Andhra
Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of
publication of the notification in the Official Gazette, raise objection to the acquisition of such land for the
aforesaid purpose under sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority
for Land Acquisition (CALA) & Revenue Divisional Officer(RDO), Palasa for Construction of
ROB in lieu of closing of manned of L.C.334 at Km.633/5-7 between Ichhapuram(IPM)-
Jadupudi(JPI) on Howrah Visakhapatnam main line under Khurda Road Division in writing,
and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such
objections and after making such further inquiry, if any, as the competent authority thinks necessary,
by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be
final. The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.334 at
Km.633/5-7 between Ichhapuram(IPM)-Jadupudi(JPI) on Howrah Visakhapatnam main line under

Khurda Road Division)” in Srikakulum district of Andhra Pradesh state.

LAND SCHEDULE

Name of the Project:- Construction of ROB-334

Name of the District:-Srikakulam, Name of the Division:-Khurda Road,

Name of the Mandal:-Kaviti

SL NAME OF LPM Type of Land CLASSIFICATION TOTAL ACQUIRED
No. | VILLAGE No. OF LAND EXTENT LAND | LAND in ACRES
1 KOJJIRIYA 31 GOVERNMENT PORAMBOKE 0.73 0.178
2 KOJJIRIYA 37 PATTA WET 0.07 0.007
3 KOJIIRIYA 38 PATTA WET 0.1 0.036
4 KOJIIRIYA 39 PATTA WET 0.09 0.031
5 KOJIIRIYA 46 PATTA WET 0.07 0.023
6 KOJJIRIYA 47 PATTA WET 0.1 0.014
7 KOJJIRIYA 53 GOVERNMENT PORAMBOKE 2.94 0.199
8 KOJJIRIYA 70 PATTA WET 0.06 0.022
9 KOJJIRIYA 71 GOVERNMENT PORAMBOKE 0.01 0.013
10 | KOJJIRIYA 72 PATTA WET 0.07 0.04
11 KOJJIRIYA 89 PATTA WET 0.06 0.032
12 | KOJIRIYA 90 PATTA WET 0.07 0.031
13 KOJJIRIYA 91 PATTA WET 0.06 0.036
14 | KOJJIRIYA 103 PATTA WET 0.17 0.05
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15 | KOJJIRIYA 104 PATTA WET 0.17 0.051
16 | KOJJIRIYA 105 PATTA WET 0.19 0.048
17 | KOJJIRIYA 106 PATTA DRY 0.04 0.017
18 | KOJJIRIYA 107 PATTA DRY 0.05 0.018
19 | KOJJIRIYA 126 PATTA WET 1.1 0.017
20 | KOJJIRIYA 129 GOVERNMENT PORAMBOKE 0.53 0.52
21 KOJJIRIYA 130 PATTA DRY 0.28 0.242
22 | KOJJIRIYA 135 PATTA DRY 0.72 0.345
23 KOJJIRIYA 136 PATTA DRY 0.1 0.054
24 | KOJJIRIYA 165 PATTA WET 0.08 0.05
25 | KOJJIRIYA 166 PATTA DRY 0.1 0.015
26 | KOJJIRIYA 180 PATTA WET 0.04 0.014
27 | KOJJIRIYA 181 PATTA WET 0.04 0.036
28 | KOJJIRIYA 182 PATTA WET 0.04 0.035
29 | KOJJIRIYA 183 PATTA WET 0.04 0.016
30 | KOJIIRIYA 184 PATTA DRY 0.16 0.106
31 KOJJIRIYA 185 PATTA DRY 0.14 0.105
32 | KOJIIRIYA 186 PATTA WET 0.14 0.103
33 KOJJIRIYA 195 PATTA DRY 0.14 0.105
34 | KOJIIRIYA 196 PATTA DRY 0.15 0.109
35 | KOJIRIYA 197 PATTA DRY 0.15 0.11
36 | KOJIIRIYA 198 PATTA DRY 0.15 0.112
37 | KOIJIIRIYA 199 PATTA DRY 0.16 0.112
38 | KOIJJIRIYA 200 PATTA DRY 0.06 0.063
39 | KOJIRIYA 201 PATTA DRY 0.12 0.078
40 | KOJJIRIYA 202 PATTA WET 0.09 0.088
41 KOJJIRIYA 203 PATTA WET 0.05 0.047
42 | KOJJIRIYA 204 PATTA DRY 0.1 0.06
43 KOJIIRIYA 231 PATTA WET 0.1 0.052
44 | KOJJIRIYA 232 PATTA WET 0.06 0.031
45 | KOJJIRIYA 233 PATTA WET 0.06 0.029
46 | KOJJIRIYA 234 PATTA WET 0.05 0.022
47 | KOJJIRIYA 235 GOVERNMENT PORAMBOKE 0.17 0.012
48 | KOJJIRIYA 236 PATTA WET 0.57 0.063
49 | KOJJIRIYA 606 GOVERNMENT PORAMBOKE 1.95 0.383
50 | KOIJJIRIYA 607 GOVERNMENT PORAMBOKE 0.36 0.106
51 KOJJIRIYA 614 PATTA WET 0.23 0
52 | KOJJIIRIYA 615 PATTA WET 0.25 0.006
53 KOJJIRIYA 625 GOVERNMENT PORAMBOKE 0.47 0.006
54 | KOIJJIRIYA 643 PATTA WET 8.9 0.044
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55 | KOJJIRIYA 661 PATTA WET 0.05 0.014
56 | KOJJIRIYA 662 PATTA WET 0.04 0.039
57 | KOJJIRIYA 663 PATTA WET 0.09 0.041
58 | KOJJIRIYA 664 PATTA WET 0.03 0.013
59 | KOJJIRIYA 665 PATTA WET 0.17 0.072
60 | KOJJIRIYA 666 GOVERNMENT PORAMBOKE 0.3 0.303
61 | KOJJIRIYA 0.31
62 | KOJJIRIYA 667 PATTA WET 4.64 0.463
63 | KOJJIRIYA 0.069
64 | KOJJIRIYA 668 PATTA WET 0.3 0.023
65 | KOJJIRIYA 669 PATTA DRY 0.05 0.05
66 | KOJJIRIYA 682 PATTA DRY 0.08 0.077
67 | KOJJIRIYA 683 PATTA WET 0.1 0.078
68 | KOJJIRIYA 684 PATTA WET 0.02 0.018
69 | KOJJIRIYA 686 PATTA WET 0.05 0.006
70 | KOJJIRIYA 687 PATTA DRY 0.11 0.107
71 | KOJJIRIYA 688 PATTA WET 0.06 0.002
72 | KOJJIRIYA 690 PATTA WET 0.1 0.096
73 | KOJJIRIYA 864 GOVERNMENT PORAMBOKE 3.57 0.009
74 | KOJJIRIYA 1890 PATTA WET 0.09 0.054
75 | KOJIRIYA 1891 PATTA DRY 0.05 0.053
76 | KOJJIRIYA 1892 PATTA DRY 0.1 0.056
77 | KOJIRIYA 1893 PATTA DRY 0.1 0.051
78 | KOJJIRIYA 1950 PATTA WET 1.49 0.481
79 | KOJJIRIYA 1953 PATTA WET 0.03 0.03
80 | KOJJIRIYA | 2046 PATTA WET 0.03 0.022

TOTAL 6.679

ABSTRACT
Acquired Area
Village Name Govt. Private Land Total Acquired
Land Dry Wet Land
KOJJIRIYA 1.729 2.045 2.905 6.679

[F.No. CAO/C/RSP/BBS/2026/ROB-334/20A]
AJAY KUMAR SAMAL,Chief Engineer(Con-II)
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